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Mr. Speaker : Hon,ble Members, I call upon Shri Kuldip Singh Bishoot,
4 member who has returned in the Bye-Election from 70-Adampur Assembly
Constituency of the Haryana Legislative Assembly held on 3rd June, 1998 10
preseribe oath/affimation of atlegiance to the Constitution,

IE

afficmation of allegiance to the Constifnton.)
o SREH
Mr. Speaker : Now the Chief Minister will make obitvary refercnces,

W(ﬁﬁﬁé‘rw&):mn@m,wmﬁ%ﬁm%&w@rw
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Shri Ishwar Singh, former Speaker of Haryana Legislative Assembly

) This House places on record its deep sense of sorrow on the sad deraise
" of Shri Ishwar Singh, former Speaker of Haryana Legislative Assembly, on
February 11,1998,

& He was born on November 5, 1926. He obtained degree of B.A., L.T. He
| was elected to Harvana Legislative Assembly in 1968, 1972, 1982 and 1991.
He remained Chairman of Haryana State Agricultural Marketing Board from 1 969
to 1972 and Deputy Chairman of State Planning Board, Haryana from 1984 to
1087. ¥le became Speaker of Haryana Legislative Assembly in 1991, He was
associated with many educational insgations.

fn his death, the State has lost an able administrator and a seasoned
legistasor. This House resolves to send its heartfelt condolences to the members
of the bereaved family.

Shri K.MLS, Namboodiripad, former Chief Minister of Kerala

This House places on record its deep sense of sorrow on the sad demise
of Shri E.M.S. Namhoodiripad, former Chief Minister of Kerala on March
19,1998,

{At this stage Shri Kuldip Singh Bistmoi made the prescribed oath/

.
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He was borm on June 14, 1909. He gave up his studies in college 0 join
“Civil Disobedience Movement”. He was a veteran freedom fi ghter and founder
member of the Communist Party in Kerala. He remained Member of Madras
Assembly during 1939-40. He was elected to Kerala Legislative Assembly in
1957, 1963, 1967. 1969 and 1976. He remained Chief Minister of Kerala during
1957-59 and again during 1967-69. He was an idealist and visionary and had
authored many books,

In his death, the country has lost a great patriol, an able administrator
and a seasoned politician. This House resolves to send its beartfelt condolences
to the members of the bereaved fanily.

Chandhri Mohmmad Aslam Khan, former Member of Hau;yana
Legislative Assembly ‘

This House pl;ic:as on record its deep sense of sorrow on the sad demise
of Chandhri Mobmmad Aslam Khan, former Member of Haryana Legisiative
Assembly, on January 23, 1998,

He was born on October 8, 1948, He obtained dégree of B.A, (Hons.). He
was elected to Haryana Legislative Assembly in 1987 and 1991, He remained
Chajrian of Haryana State Small Scale Industries & Export Corporation during
1991-1995 and of Haryana Housing Board during 1995-1998, He took keen
interest in social service. .

In his'death, the State has lost an able administrator and a seasoned
legislator.

His som, Ch. Akram Kban, who is an Hon’ble Member of this House, is
sitting here. So 1 pray 10 God that, He may give Power to overcome this grief to
Ch. Akrgm Kban znd his family,

‘This House resolves to send its heartfelt condolences to the members of
the bereaved family.

Shri Harchand Singh, former Deputy Minister of Joint Punjab ‘

This House places on record its deep sense of sotrow on the sad demise
of Shri Harchand Singh, former Deputy Minister of Joint Puniab, on Febroary 1,
1908, ,

EHe was born on May 6, 1916. He remained Member of Punjab Legislative
Assembly during 1952-67 and 1972-77. He remained Deputy Minister in joint
Punjab in 1956 and again during 1962-63. He was elected to Lok Sabha in
1992, ' ‘

In his death, the country has lost an able administrator and a seasoned
parliamentarian. ‘This House resolves to send its heartfelt condolences to the
members of the bereaved family. ’
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Master Nanhu Ram, former Member of Joint Punjab
Legislative Assembly

This House places on record its deep sense of sorrow on the sad demise
of Master Nanhu Ram, former Member of Joint Panjab Legislative Assembly,
oo Yune 28, 1998

He was bm“n on Jandary 1, 1511, He took partin freedom movement and
was imprisoned. He'’ remained Member of Joint Punjab Legislative Assernbly
during 1952-62. He was bonoured with “Tamra Patra”™ by Government of India.

In his death, the country has lost a freedom fighter and a seasoned
legislator, This IHouse resolves to send its heartfelt condnlﬂncm ta the members
of the bereaved Tamily.,

Sardar Teja Singh Dardi, former Member of Joint Punjab
' Legistative Assembly -

This House places on record its deep sense of sorrow on the sad demise
of Sardar Teja Singh Dardi, former Member of Joint Punjab Legislative Assembly,
on April 27, 1998,

He was bom on February 25, 1931. He remained Member of Punjab
Legislative Assembly during 1962-67, 1968-73 and 1977-79, He was Member
of Parliament from 1986 to 1080,

. In bis death, the country bas lost & parliamentarian, This House resolves
1o send its heartfelt condolences to the members of the bereaved family.

Kanwar Rani Jagdish Kaur, former Member of Joint Punjab
Legislative Assembly

‘This House places om record its decp sense of sorrow on the sad demise
of Kanwar Rani Jagdish Kaur, former Member of Joint Punjab Lagislative
Assembly, on January 25, 1998. .

She was born on May 24, 1919. She was elected to Joint Punjab Legislative
Assembly in 1952, She ook an active and keen interest in social service,

In her death, the country has lost an able legistator. This House resolves
10 send its heartfelt condotences to the members of the bereaved family.

Shri Nikhil Chakravartly, a veteran journalist and Chairman, Prasar
Bharati Board

This House places on record its deep sense of sorrow on the sad demise
of Shri Nikhil Chakravartty, a veteran ;oumahst and Chigrman, Prasar Bharati
Roard, on June 27, 1998,
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He was born on November 3, 1913, He obtained the degree of M.A. Asa
journalist and social activist, he was associated with several organisations. He
was special correspondent of People’s War from 1944-46 and People’s Age during
1946-48. He was co-founder Editor of Mainstream in 1962 and its Editor during
1967-92. He remained columnist of important newspapers. He was President of
Editor's Guild of India during 1990-92. He wis also a member of the National
Integration Council and the Press Council of India, He visited seyeral countries
on journalistic asswnmem,s In 1997, he was appointed Chairman of Prasar Bharati
Board, He was ot msututmcm in itself.

In hig dcaul, the muntry has lost 4 crusader for clean puth life, a role
model for media persons and a social activist. This House resolves te send its
hearifelt condolences to the members of the bereaved family.

Shri Sushil Bali, a Joarnalist

This House places on record its deep sense of sorrow on the sad demise
of Shri Sushil Bali, a Iournalist on March 28, 1998,

He was born on Fanuary 29, 1941, He joined Press Trust of India in 1966
in Mumbai. He remained Bureau Chief of Press Trust of India from 1981 to
1993 at Chandigarh. He joined Television International at Chandiearh as Chief
of Burean in 1995, He was an eminent sports writer and remained Vice-President
of Sports Journalist Federation of India. Fe also served as President of Chandigarh
Press Club.

In his deatly, the country has lost an eminent journalist. This House resolves
10 sead 1ts heartfelt condolences to the members of the bereaved family.

- Captain Anil 5. Dayat, a brave soldier

* This House places on record its deep sense of sorrow on the sad demase
of Captain Anil S. Dayal, a beave suldier on June 4, 1993.

He was born on November 2 1970. After obtaining graduation degree,
he joined the Indiam Army. Hé 1aid down his life for the unity and mtegrity of
the: country while fighting valiamily in an encounter with militmts in- Kashmx_r
Valley, - S
In his death, the country has lost a brave and courageons sobdier, T]m
House resoives to send its heartfelt condolences o the memmbers of the hereaved
fa.mxly

Majur Neera] Mahk a brave qu]daer

This House places on record its deep sense of sorrow on the sad demise
of Major Neeraj Malik, a brave seldier, on Apri! 20, 1998,
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‘He was boru on July 27, 1961 He was appointed as Second Liewienant in '
1982, He laid down his life for the upity and integrity of the country whilg

fighting valiantly in an encounter with militants in Nagaland.

In his death, the country has lost 4 brave and courageous soldicr. This |
 House resolves to send its heartfelt condolences to the members of the bereaved

- family.

Shri Vijay Abuja, a brave soldier

Thig IIouse plﬂCE‘i on record its deep sense of sorrow on the sac! demise .

of Shri Vijay Ahuja. a brave soldier, on July 9, 1998,

He was born on December 7 1967. He was appmnted a5 Assistant |
- Commandant in Border Security Force. He Iaid down his life for the unity and :
integrity of the country while fighting valiantly in an encounter with militasts in

Kashmir Vailey.

, In his death, the country has fost a brave and courageous soldier. This :
Honse resolves to send its heartfelt condolences to the mcmhm*‘-. of the bercaved

famaily.

r

Shri Abhey Singh, a freedom fighter

This House places on record its deep sense of sorrow on the sad demise
of 8hri Abhey Singh, a freedom fghter, on Murch 22, 1593, - - ;

He was born on February 18,1918, He participated in “Cuit Iadia
Movement” in 1942. He was imprisoned several times during the fresdom |
. movement. He did a Iot of social service, '

' In his death, the coumtry has lost an eminent freedomn fighter. This House |
resobves to send ity heartfelt condolences to the members of the bereaved famaly,

Dr. Ganpati Chandra Gupta, former Vice-Chancellor of Kurukshctra
University, Kurulishetra

This House places on record its deep sense of sormow on the sad demise |
of Dr. Gampisti Chandra Gupts, former Vice-Chiancellor of Kurukshetra University, |

©+ Kurvkshetra on May 21, 1998,

He was bom on December 6, 1928, He obiained degrees of MLA., Ph.03.
angd I3 Lie He sturted hig career a5 a Lecturer. He was recipient of several
national awards form the Government of Haryana, Punjab and {ttar Pradesh for |
his research worke He remained Vice-Chaneellor of Hhmachal Pradesh University, -
Shirula from 1978 w 1980 and Kurukshetra University, Kurukshetra from 1982

(to 1984, He wrote several books.
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In his death, the country has Iost an able academician and administrator,
This House resolves to send its heanfelt condolences to the members of the
bereaved family.

Shri Dharamvir Singh Dabiya, former Qlympian

This House places on record its desp sense of sorrow on the sad demise
of Shri Dharamvir Singh Dahiya, former Qlympian, on June 28, 1998,

He was born on February 4, 1966. He took keen interest in sports from.
his childhood. He represented India in several intemational games and won many
Gold Medals in Wrestling. He participated in Barcelona { ‘-:pum) Ol ympm BAMES
in 1992,

In his death, the country bas lost an international player. Thig House
resolves to send its heartfelt condelences to the members of the bereaved family,

Mecca Tragedy

This House places on record its deep sense of sorrow on the sad and
untimely demise of those devotees who lost their ives in » stampede in Mina
near Mecca on Aprl 9, 1998,

This House resolves (o send its heartfell condolences to the members of
the bereaved famities.

Yamuna Boat Tragedy

"This House places on record its deep sense of sorrow on the sad demise
of ihose persoms who died in a bost tragedy in Yamuna river near Faridabad on
June 13, 199,

, "This House resolves o send its heartfelt condolences to the mernbers of
the bereaved famihes,

Kalka Tragedy

This House places on record its deep sense of sorrow on the sad and
nmtimely demise of those persom wlm drowned in the flood watess of Paploha
rivatet near Kalka on July 10, 1998,

This House resolves to send ﬂ;s ht:a.rtmu {:ondolauces to the members of
the bercaved families.

Cyclone Tragedy
) This House places on record its deep sense of sorrow on the sad and
untimely demise of those persons who Jost their lives in the cyclone in Gujarat
and Rajasthan on June 9, 1908,
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This House resolves 1o send its heartfell condolences 1o the members of
the bereaved families.

Tornada ’Ih'agedy ‘

This House plauas on record s deep sense of &()rmw on ﬂm sad and
untimely demise of those persons who lost their lives in Tomado in West Bengal
and Origsa on March 24, 1908,

This House resolves to sc-nd its hwtfelt condolences to the members of
the bereaved families.
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Imposition of penality on farmers
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Construction of Roads

*618. Shri Dev Raj Devwan : Will the Minister for PW.H. (B&R) be
pleased to state—

(a) whether there is any proposal under consideration of the (Govt. to
construct a bye-pass i Sonipat City; und



R R s I S ¢/

(b) if so, the time by which it is likely 10 be completed 7
v e =l (R wfER ) -

() sﬂm =

(@) = ( %gﬁnﬁmé’rﬁrml

off S Sraw c aem weey, ol o Y v § T we A uy e wwen
€ o o e W Ay e awieT o oE o | 5RE 4 Um Rl g &
7T S & 10 T8 T § Al wuds R off et o nem and ot e oy
T ¥ f o B o W &) (Rim) -

ot sy ¢ vt S o s o neT 98 |

ot v dAw o Wy WEeE, T T T o e s i R owm uw
Hﬁwwgﬁaﬁwmmﬁawﬁim ?

=ft il e ¢ oy wRET, wa@#ﬁ%wrm*mﬁsm%i e
T 4 % am 6 Gt gy % W im0 for s B, e et o o o Ry
w%z%wwéﬁ%%mﬁrﬁmﬁ%m%wﬁmﬁmﬁﬁrmr
TR | ' ‘

o7 fierem e@fwawﬁw T T TG AT S A A e e
# A 737 foear |

off amemm ¢ ey wgw gE )

o8 Tegee + W, O RC aps g ¥ o THRE, U B e W 9 O
T o AR S AT T T R @ vew Y o & aw ov e O & Fe e W
SR A T TR T e w0 o B T ) o9 ey ¥ aeane T oM
%wmﬁrﬁﬁqqﬁﬂw&r&%%ﬁﬁwa&ammwﬁz&a&aﬁﬁrﬁ
et g %

o v« Ty o o o B A0+ T ARG e B

=t P qW : HeH ey, W imw mp s e Y sm o dr
e T 2 T o 4 U ek § o & Wl o o am o ey B g | sy
TR, S % Bt f vewl ¥ ueiveg 27 € ows stet O 7% 5o 9 andiora
gt AW ¢ anfier R i T ¥ ¥ g ooy A £ T 08 s wr o e R
MR ¥ et o 9 Y o S T ¥ el Ot e S S 78 e v & s A
el ¥ e 22 B2 % e 5T 02 ¥ sngw Wy, Hed aw O a3
ST T o 15 79 T e Ty o W v &, § i e ¥ 9 o § 9
QT =R B I g 9RO B T W w e e |



{2 24 * g R {21 W, 1998

At widi qreg : wheT W, ¥ oy wren & G O B S s R e
% g oy ¥ F soeer gw e ¥ ot fedw & S T o Reaw Sy uk om0
FEH Y WA s wH s add A md H AR m e e
& grT wrr g B TR o an ¥ wl o Rl = ¥ R ol R 31 3 o
% L Her Sy S of, seE iy ofr et ov &0 € o Ry Bt vy wewl @ o
T R o ¥ e S e ¥ s A X o ¥ w e weh £

<0 = e - srep weve, ¥ o e & anacdg weE Y g 9T
T I § TS 3 Fsfor st v @ B wow ¥ ol o 2 A 1w Pty e 0w
B ST F o, mﬁ‘rwaﬁwﬂﬂawéﬁ%ﬁmm%ﬁwwﬁ
YA & g 8 ]
. A il e + o W, mmmrréwaaﬁwh%ﬁmmcrr@ﬂwﬂ
%“rmﬁ%e?rfﬁa#ﬁ“ﬁg%ﬁwaﬁﬁﬁﬁw%%ﬁﬁmﬁ%m%mﬁaﬁm
B BTN 3 S 9 Hm“ﬁfrwl

Construction of Boundary Wall

*642. Shri Kailash Chander Sharma : Will the Minister for Health be
pleased 1o state —

(a) whetber it is 2 Fact that the boundary wall of the Civil Hospital,

Narnaul has been collapsed during the last rainy season; and

{b) 1fs0, the time by which the aforesaid wall is ia]:ely to be constructed?
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Hooch Tragedy

#629. Shri Sampat Singh : Will the Minister for Home be pleased to
stare whether any incident of Hooch Tragedy occured in the state during the
period from April, 1996 to-date; if so, the anmber and location there-of together
with the gumber of persons died and become disabled on this account 7

Home Minister (Shri Mani Ram Godara) : Yes, Sir. A statemeny, is 1aid
on the table of the House.

Statement
Mace/Location No, of No. of No. of
.incidents persons persons
died  became
disabled
I : 2 3 4
Vill. Tugal Pur 1 : 1 —
Distt. Yamunanagar
. Khera Mohalia, 1 3 —
Bilas Pur Distt. Yamunanagar
VAL Bir Chhapar 1 4 s
Dhstt. Yamunanagar ‘
Vill. Munda Khera 1 i _
INstt. Yamunanagar
Vill. Twruwala 1 g 1
Distt. Yarnunanagar : ,
Vill Ghisarpart 1 2 3

sy Kurukshetra
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{Shei Mani Ram (odara)

1 ‘ 2 3 4
Vill. Budda Khera, 1 6 —
Distt, Hisar ‘ ‘

Vialt, Kurar 1 3 _
(Dera Tehal Singh) Disw. Jind

Tshwar Colony, 1 i —
City Jind, Distt. Iind '

Vill. Kheri Taloda i 7

Distt. Jind

Exishoa colony, Palwal 1 1 o
I3istl. Faridabad .
Vill. Mindkoal 1 3

Pistt, Farddabad .

Vill. Daaleabad 1 i e
Diste. Faridabad : .
Vill, Smmbhii 1 ‘ 7 _

Paistr. Koarnal

Total 14 44 4
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Shri Sampat Singh : Speaker Sir, there is no mformation ab(m! the persons

who hitve been arrested. It may be in the Note for Pad, which is for the assistance
of the Minister and not for the House.
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Sir, T have asked about the munber of arrested persons, which the Minister

. has not teplied. It may be tn his Note for Pad. The Note for Pdd is for the

agsistance of the Minister. It is not for the Houwse.
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Appoint:meni: of Pension Officers

*633. Shri Krishan E.al : Will the Minister of Social Welfare be pleased
to State whether there 15 any proposal vader consideration of the government (o
appoint a Pension Otficer in the offices of the Block Development and Panchayait
Officers for the disburseraent of widow and old age pension in the state 7
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Completion of Roads

#6561, Shri Ashok Kumar : Will the Minister of State for Horticulture &
Marketing be pleased (0 SUAEE--- . ) '
() whetheritis a fact that the construction work of the following roads
is lylng incomplete -
)  Bapdi to Bloot Majra;
(1) Mathana to Davltpur;
(iit) Bir-Amin to Ablay; and
) if so, the reasons theteof togetherwith the time by which the above
- s0id roads are likely to be completed ?
Horticulture and Marketing $tate Minister (Shri Jagbir $ingh Malik) :
(%) The roads at Sr. No. {0 & (i1) are lying incomplete,
The road at 5. No, (iii) has not been sanctioned or taken up for
construction by the Havyana State Agricoltoral Marketing Board/
Market Committes.

(b} The road at Sr. No. (i) is lying ncomplete due to registration of
criminal case agaiust some officials and the contractor, The work
will be taken up after the decision of the Court,

The road at Sr. No. (il) is Iying incomplete due to non-availability of
consolidation pash and stay grimted by the Civil Court. The copstruction work
will be resumed after vacation of stay and availability of land from the land
owners/village Panchayal free of cost.
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Providing of Domestic Water Connection

 *@74, Shri Dhir Paf Singh : Will the Minister for Public Health be: pleased
to state whether there is any proposal under consideration of the Government to
provide domesiic wau:r connection to the Dulkera & Badii villages of district
Thajjar 7

s s weR (S @) - o )

RT3 S, wm%ﬂﬁ%ﬁwﬁwﬁwm%ﬁaw%w
g W 9T % A Ehe anf TSt R A e

oy vt w FE - ey T, A A S e e b et et @
Fb 4R A ¥ | vy R, X o me & el o e e g e T
TEER ST G % R siam wEw ¥ Uy Ry o ¥ R O % Or & 9l
- et 3 ol el weEw § e A T v o o e e R S gE ¥ 7

it sy + e o geier o B ) |

ot e W T @ Wt wres, = dr wd ) (S0 geee ar o of ot wynw B
s TiE 3 A ¥ 9% S Bt o oy o O B & 5 o ow 3w vt % 9T o 9N
a7 o TR Sl we Ay ey A A8 R



() 32 gfrara s s | 121 g, 1998

A TR 0+ kT WEd, o § T e ) G % On i el e & A
B W ST ey (24 st m ¥ 1127 iy 0§ Bl ol B 70 o oy
miE % By & it agm v ) Wm*w&%ﬁw%wﬁr%ﬁqﬁmﬁnm
w—a (L S T B9 28,398 41 % aplt ¥ g Fer & g ¥

off srwe ;AT e W % Bee W w

At T A7 5 it wes, ¥ o ar o T A

A et g+ el e, S wgee & 0 i A A g s
A FIS AT ¥ SR 1Y g el S S S ma"raﬁearﬁmﬁmi‘rq?,

#w%wﬁ:‘rmﬁw%ﬁm%mﬁwﬁaﬁmwmﬁﬁﬁ% oy et
&L #T

oY ST 19 2 TF I o e & ) (3 arae g, amﬁ‘rqeﬁwa?w
i & | e e e gt ¥ O & e 3w e gl A B ot ¥ waw o k) § e
ﬁ*aﬁasr&asmwwﬁsmwmm%aawmammﬁ%iﬁvm
4 3t 6 3 WfoT 39 B 9% &) WY e FAw @ e 4| Y e TR Ei]
Jer 4t | e e ¥ Ry Y wive e i o @ i ¥ 0% TR RegiiE ¥ emr
e ¥ o a ERAmn % ey sel Wik et awe and wm o uet % R ol i
Her & Tl o e Ry STaies B o AR TT YR o T & e S e
WO & i o Al Y uR e g e Som ¥ 39 i o e 10
TR 1 T 2 uds ol e S wilt | saiT Ow A aee e ) f e ue
¥ 3 s A e § @ o i o gmam @y | om0 9 g e o s
S e o e T od | 2 o e ¥ 9 Svav wn e A Al v g e ¥
TRl T I B0 W | AE W A 0 B o W 2% ww @ wet o, ol
¥ 5 @ %Y 29 |

Tt five + v TR, ot SR S 2T e B wr & ) v il o
C Tl e A f R ol 3 o o e T Y A S e e o
@wﬁﬁr&wﬁwwﬁaﬁml (=)

=t o e am&ﬂrﬂé‘m A G0 wE Ny fieng o w g
o o e e A 49 gib & g B A oot o Rem gan B e & o 2
& A ¥ ot o w8 G g ol A a s i B O et e ¥ o o
T e s 0l @ Rvge @ e ¥ sin awen O ¥ e Ry mw 31 dmva B g
SR % S TR | (Rrer) ST o & e & e g B i e § 405 faminder @ oy
WG9 o § 8 AT R 5 | 0B w6 W SR At an o 25 e 3 A & on ww
U5 38 A6 0 ey sy Reaw = Toram ot i o sty B st e 3 opl
o1 g ¥ W Y verm OF a1 AN e ovde 3 % T S 2 AR 4 onte B ar
TET QR T AR uE whm e O w s ) el e wm e @ o) Te
) ST O 1) B S 4R 15 o a1 56 At & i e seme a5 wmy



e 7% 7 T (2053

TN % | R R W Soes], dTEen 91 DR 4 oI 6 ST § ol T S ST H W
A1 wepe B | WY S TR 1 Wi SREI 7 Ay orilhg ¥ @y wedt ¥ S weeer S Amie
BT T SN S| T 9 S ww e i avger | afd ang 3 & g0 o ¥ By
T SERT R T UE W R U 8 g o wet # oy ¥ 4 ooy o o O e
wdr & % fony S €8 & Y agg A G §1 oo ¥ T & 0f 5 o oA
e ¥ 6 o alt § ¥ w arm o e aew gl & 0d & I v o st & 3 E
T A g sl e S R Y A = o w2 & ooy e s AR e
() '
sy Al (2 ol iz v < o G TS ST H a1 B e s o 3R

&) |
A v e - areem v Rl ok ot & & S ww aw & Ran) ol

o el A e R &) () ¥ weee & anf s & B AT ot e @ e

F e g e T O 56 W B S gy R sl ,
[ 16.00 a0 |eremer wiivcer % Facht et & s v 3 e i 5 & oot & 6

I o T orf W ) :

s Ao E, A P e R i e e AT s W A Ay B
o ¥ & = SR wemET W o i § o 3% AT 5g i § ey v oy
HEC I | TR o gl A A ¥, 9a o vew 40 frer ol el ol $ o
TE Y e Sy e

M. Speaker : Questions hour is over.
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Improverment in Primary Education

*676 Shri Dharam Bir ; Will the Minister for Education be pleased &
state— ‘ '

(a) whether it is 4 fact that there is steep decline ip the standard of
Primary Education in the State as per study report of NCERT; if 5o,
the reasons thereof; and

(b) whether State Government his received any guidelines from the
Crovertinent of India to inprove the standard of education particolaly
at primary level; if so, the details thereof 7

Tavn W=t (7 T Wy o)
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Expenditure Incurred ot the Water Works of KaSi:"k-‘.'l-BHS
*689. Shri Bhagt Ram : Will the Minister for Poblic Health be pleased
16y state— ‘

The dates on which the foundation stones of water works of kasi-ka-Bas,
Dhani Lakhji and Balasar of Ellenabad Constitoesicy were lnid down together-.
with the total expenditure incorred thereon ?

o wrem = () T ) FErliEer o ol el @ oW faemw
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Leasing out the Land of M.C. Ambala

. %684, Shri Anil Vij : Will the Minister for Local Govt,, be pleased to

S Gurn -

{a) whether it is a fact that the land belonging to Municipal Council,
Ambala Cantt, is under un-authorised possession of the residents of
Bazigar Colony, Balmiki Colony, Moora Basti, Rangia Mandi,

© Gujarati Colony, Ghasiara Colony and Ders Basti for the last many
years, and . ‘

(b) if s0, whether there is any proposal wnder consideration of the
{roverament, to sell or lease out the said land o the residents of the
colonies as mf&nﬁd 0 i part (a) above ?

wqrfve s et (zio e 99i)
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“ Repair of Watercourse

*#G98, Shri Virender Pal Ablawat : Will the Minister of State for Imigation
be pleased to state whether it is 4 fact that the watercourse which off takes from
Tsmaila Mipor at I 2056 has been damaged during the flood of 1993; if so, the
time by which the said watercourse is hikely to be repaired 7

g forenr walt (< 2 e ¢« e o OF 39 Jo T B (AW Fo 2056)
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Declaration of Jind s ‘A’ Class City

*714, Shri Ram Phal Kundu : Will the Minister for Revenue be pleased
to state whether there is any proposal under consideration of the Grovermoent (o
declare Jind as ‘A’ Class City 7

TRy W (ot g S

Widening of Roads

*706. Shri Nafe Singh Rathee : Will the Minister for BW.1D. (B&R) be
pleased to state—

(a} whether there is any proposal under consideration of the Government
to widen the following roads s

(i) Bahadurgarh to Kharkhoda via-Sohti (District ‘mmpat)
(L) village Asoda Ratiway crossing to Kharkhoda (District
Thajian); and
(b} if s0; the timne by which the aforesaid roads are llkely whe widengd?

i Braor et () nidi o)
(s8) =, 2T
(@) Ercmaaaa FER 49T T s |

Upgradation of Govt. Primary School, Simi

#678. Shri Balwant Singh Maina : Will the Minister for Education be
pleased 1o state whether there is sny proposal under comsideration of the
Crovernment to upgrade the Govt. Primary School, Simli to Govt. Middie Schoo)
in district Rohtak. .

T W (= v e omh) o AR

Hathni Kund Barrage

‘"72.7 Shri Jat Singh Rana : Will the Minister of State for Irrigation be
Meased to state the time by which Hatbni Kund Basrage is lﬂcely to be completed
together-with the present siage of construction 7
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Number of Posts of Teachers in the Schools

#730. Shri Jaswinder Singh : Will the Minister for Education be pleased
to state—

(a) schoolwise total number of sanctioned posts of teachers in Middle,
High and 10+2 schools in Pehowa constituency o, present;

{b} whether any posts out of those as referred (o In part (a) above are
lying vzu:am; if 50, the schoolwise number thereof; and

(¢) the thme by which the vacant posts as referred to in part (b) above
are likely to be filled up ?
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Number of Vehicles Chatlaned/Impounded

. ¥737. 8hri Mani Ram, M.L.A. : Will the Miwdster for Transpert be pleased
to state the total nwmber of vebicies including the buses of Haryana Roadways
challaned/impounded under Motor Vebicle act during the last two years
togetberwith the revenoe collected therefrom ? '
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13.0.No. 4/4/98-ST (1)

KRISHANPAT, GUTIAR Tramsport Minister
' Haryana, Chandigarh,

Dated 21-7.98

Subject ;- Starred A Q. No. *737-tabled by Sh. Mami Ram, M.L.A., regarding
No. of vehicles challaned/impounded. ‘

Hon'ble Speaker,

Kindly refer to the subject cited above.

A photo copy of the Starred Assembly Question No, “737 tabled by the
Hon"ble M.L.A. is enclosed for ready reference. The information songht by the
How’ble member would involve collecting information from the various General
Managers, Haryana Roadways and Secretaries, R.T. As for the last two years. [
involves collection of volumenoys data from vatious sources and thus it is
estimated that it would require atizast one wonth to compile the said infornation.

In view of the above, it is requested that the Government may be atiowsd
ong womnth’s fime to submit reply o this goestion,

The approval of the Chief Minister has also been obiained.

Yours faithfuily,
&/
(Brishan Pal)

Prof. Chattar Singh Chauhan,

‘Speaker.
Haryana Vidban Sabha,
Chandigarh.

Supply of Electricity to Tubewells on Slab System

*608. Capt. Ajay Singh Yadav ; Will the Chief Minister be pleased to
state whether it is a fact that the supply of electricity 10 Agricuttural tubewelis
on concessionl rates/slab system has been teintroduced; if so, the reasons thereof,
tugether with the taridf being charged under the said schieme ?
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Completion of Roads

*615. Shrd Ram Pal Majra ¢ Will the Minister for PW.I. (B&R) be

pleased 1o state— .

{a) whether itis fact that the construction work of the roads from village
Songari to Taraparh and Dhos to Miumdbri in Distt, Kaithal are ying

incomplete; and

(bt} ifs0, the reason thercof, togetherwiih the time by which the aforesatd

roads are likely to be completed 7
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SRR 199 W Fa
Electricity Connections for Tubewells

33. Shri Kailash Chander Sharma, MLL.A. : Wm the Chiet Minister

be pleased to state- ‘

(2) the total number of dpphcmmns for eleciricity connections m
tubewells lving pending in district Mahenderzarh at present;

(b} the Sub-division wise nuwmber of test reports for releasing of
electricity conmections to tubewells are pending in District
Mabhendergarh togetherwith the dates since when these are lying
pending;

{¢) the yearwise total number of electricity conmections to tubewells

. released durng the last five years; and

{(d) the time by which the aforesaid remaining eiactrit:it.y connections
-are Likely to be released ?
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Amount Spent on the construction/repair of Roads

39, Shri {'sampat ‘amgh ‘Will the Minister for EW.D. (B&R) be pleased

10 state—

@)

(b}

{c)

the details of the amount spent on the construction/repair of roads
during the period from May, 1996 o March 1997, April, 1997 to
March, 1998 and Apnil, 1998 1o date in Fatehabad and Bhatte Kalan

comstitnencies; ‘

the total amount spent on the repair of the Hisar-Ukalana-Narwana-
Kathad section of the Hisar-Chandigarh highway during the above
said period; and

the total anount spent on the repair of the National Highway No. 10
between railway crossing outside Findal Strips and the Octrio Post
outside Rawalwasia Ispat Udhyag. Hl,‘.\:ﬂ' during the period mentioned
in part (4) above ?
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Road Accidents Occured in the State

40.  Shri Sampat Singh : Will the Minister for Home be pleased to
state —

(a) the total number of road accidents took place in the state during
the period from April, 1995 to March, 1996, Apzil, 1996 to March,
1997, April, 1997 to March, 1998 and April, 1998 to-date
togetherwith the number of Haryana Roadways Buses involved
therein ;

(b) the total number of persons died or injured in the accidents referred
‘ 10 in part () above;

() the amount of compensation; if any, given to the injured persons
and the families of the deceased referred o in part (h) above; and

(d) thesteps taken or proposed to be taken to prevent the road accidents? .
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Number of Persons Registered with the Employment Exchanges

41. Shri Sampat Singh ; Will the Minister for Labour & Employment
be pleased to staee... -

(a) the number of unemployed persons registered with the Empluymem
Exchanges in the state as on March 31, 1996 and at present;

(b) the number of persons out of those referred to in part (2) above who
are graduate, post-graduate, diploma or degree holders in Engineering
separately; and -

{¢) the number of persons out of those as referred to in part (a) above ©
whom the employment bas been given during the period from May.
1996 todate ?
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Number of posts lying vacant in Haryana Police

42, Shri Sampat Singh, M.L.A. : Will the Minister for Home be pleased
to state the total number of posts in Group ‘A7, ‘B, ‘C" & ‘1Y lying vacant in
Haryana Police/HAP al present separately ?
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Providing of Curﬁpeﬁ{s{ation

43. Shri Dharam Bir : Will the Minister for Town & Country Planning
be pleasad to state---

(a) . the total acreage of land acguired by the HUDA in Gurgaon
cnmmucncy so far, and o

. (b whether the mmpema_tum has baem given to. the owners of the land
as referred 1o in pait (a) above particularly of Vazirahad, Tharss and
Dundlshers villages: if not, the reasons thereof 7
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Mr. Speaker : Hc‘m'blc:‘l Ménbers, woder Ruole 13(1) of the Rules of

procedure and Conduct of Business in the Haryana Legislative Assembiy, T
nominate the following members to serve on the Panel of Chairpersons: -

1. Shd Kﬂpmr chand Sharma
2. Shri Narpender Singh

3. Shri Bijender Smgll Kﬂdlyd.l‘.l
4 Shr Bnlw:mt ‘smgh Maﬂm
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(if) e afide
Mr. Speaker : Hon'ble Members, uoder Rule 303(1) of the Rules of

Procedure and Conduct of Business in the Haryana Legislative Assembly, I
nominate the following members {0 serve on the committee on Petitions:-

I, Shri Fageir Chand Aggarwal, Ex-Oificio Chairtnan
Deputy Speaker
2. Shri Narpender Singh Member
‘3. Shr Somvir Singh =
4. Shti Avand Kamar Sharma "
5.

Shri Sin Kishan Hooda *
(iiiy - T 2 AT | |
Mpr. Speaker : Hon'ble Members, under Ruale 58(2) of the Rules of
Procedure and Conduct of Business in the Haryana Legislative Assembly, I have
to inform the Homse that Shri Bhajan 1al, Ex-M.L.A. (00w M.P) has resigned

from his seat in the Haryana Legislative Assembly vide bis letter dated 1%
March, 1998 and the same has heen accepted by me from the said date.

(er) wFw amr
sy E oAt B o el s .
M. Speaker : Now, the Secretary will make an announcement,

Mr. Secretary : Sir, I beg to tay on the Table of the House 4 statement
showing the Bills which were passed by the Haryana Legislative Assembly during
 its Sessions held in Febraary-March, 1996, March-July, 1997 and January, 1998
- and have since been assented to by the President/Governor.

February-March Session, 1996 =

*1. The Haryana and Punjab Agricultural Universities (Haryana
Amendment) Bill, 1996,

March-July Session, 1997
*1. The Haryana State Electricity Reform Bill, 1997 :
January Session, 199% N
1. The Haryana Non-Biodegradable Garbage (Control) Bilt, 1998,

2. The Haryapa Affiliated Colleges (Security of Service) Amendment
Bili, 1998.

The Haryana Appropriation, Vote-on-Account, (No. 2) Bilt, 1998,
4. The Punjab Excite (Haryana Amendiment) Bill, 1998,
5. The Haryana Appropriation (No.1) Bill, 1998,
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Mr. speaker : Hon'ble members, Now I report the time table fixed by
the Business Adeory Committes in regard 1o varions business,

The { omm:ttec: et at 11.00 A M. oo Tuesday, the let July, 1998 in the
Chamber of the Hon'ble Speaker.

~ The comumittce recommends that unless the Speaker otherwise directs
the Assembly, whilst in Session, shall meet on Monday at 2.00 PM. and adjourn

a1 6.30 PM. and on Tuesday, Wednesday, Thursday and Friday at 9.30 A M. :md
adjowrmn at 1.30 PM, withoat quesiion being pat.

However, on Tuesday, the 21st July, 1998, the Assembly shall meet at
2.00 BM., and adiouwrn after the conclusion of business entered o the Tist of
business for the day. The committee also recommends that on Wednesday, the,
20th July, 1998, the Assembly shall meet at 2.30 AM. and adjourn after the
conclusion of the business eatered i the list of business for the day.

The Commmittee, after some discussion, further recommends that the
business from 21st July, 1998 to 24th July, 1998 and from 27th Tuly, 1998 o 2)
Tuly, 1998 be transacted by the Sabha as under:-

Tuesday, the 21st Tuly, 1995 (2.00 PM.) 1. Oathfafﬁmati(m.’

: Obituary references.
Questions Hour. ‘
Presentation and adoption of
First Report of the Business
Advisory Committee.

5. papers tobe lad/re-Taid onthe
" Fable of the House.,

6. Presentation of  Iwo
Preliminary Reports of the
Commitice of Prvileges and
extention of time for
presentation of the final reports
therect.

7. Presemtation  of Excess
Demands over Grants and
Appropriations  for the year
1993.04,

‘8. Presentation  of Budget

Estimate for the year 1998-99,

Questions Hout,

2. Motion under Rule 30,

3. Ceneral discussion on the
Budget Bstimates for the vear
1998-949,

Pl

=

—

Wednesday, the 22ud Tuly, 1998 (9.30 A.M.)
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[Mr. Speaker]

Thursday, the 23rd July, 1998 (2.30 AM.) 1. Questions Hour.

2. Resumption of General
Discussion on Budget
Estimates for the year
1998-99.

. Questions Hour,

—

Eriday, the 24th July, 1998 (9.30 A M.)

2. Resumption of Gieneral
Discossion on Budget
Estimates for the vear

‘ 1998-00.

Saturday, the 25th July, 1998 Off day.

Sunday, the 26th Joly, 199% ,  Holiday.

Monday, the 27th July, 1998 (2.00 EM.) 1. Questions Hour.

2. Papers to be laid on the Table
of the House. :

3. Reply by the Finance Minister
on the Budget Estimates for the
year P00,

4. Legislative Business.
Tuesday, the 28ch Jaly, 1998 (2,30 AM.) 1. Questions Hour.

2. Ddscossion and Voting on
Excess Demands over Grants
and Appropriations for the year
1093.94,

3. Piscussion and Voting on

Demands for Grants on the

Budget Estimates for the year

1998-99.

Legislative Business.

Quastions Hour,

Motion under Rule 13

regarding non-stop sitting,

Motion - under Rule 16

regarding adjournment of the

Sabha sine-die.

4, Appropriation Bill in respect of
Excess Demands over Grants
and Appropriations for the year
1493.04,

b= R

Wednesday, the 20th Tuly, 1995 (.30 AM.)

3t
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5. Appropeation Bill in respect of
Budget Estiroates for the year
1998-99,

6. Legislative Business.

7. Any other Business,

M, Speaﬁei Naw the Parliamentary Affuirs Minister will move the
-motion that this House agrees with the recommendations contxined in the First
Report of the Business Advisory Comumittee.

Parliamentary Affairs Minister (Shri Attar S‘mgh Saini) ; Sir, I beg to
MAVe—~- ‘

That this I-Iouse agrees with the recommendations contained in thf:
First Report of the Business Advisory Committee.

Mr, Speaker : Motion moved—- _

That this House agrees with the recommendations contained i the
First Report of the Business Advisory Committec,
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Mr. Speaker : (Juestion ig-.

That this House agrees with the recommendations contmned in the First
Rmpm*t of the Business Advisory Committee.

Motion way carried. .
AW W A IS @ AN T -

M. Speaker : Now a Minister will lay and relay the papers on the Table
of the House.
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P'apers to be laid/relaid on the Table of the House

Minister of State for Power (Shri Attar Singh Saini) : Sir, I beg to lay on

thi Table

" The Punjab Excise (IIaryzma Third Amundmcm} Ordinance, 1998
(Haryana Ordinance No. 1 of 1998) alongwith Haryana Government Order dated
27-3-9% withdrawing the said Ordinance.

" The Punjab Excise (Hurvana FPoarth Amendment) ()rdmam,e 1998
(Haryana Ordinance No. 2 of 1998).

Minister of State for Power (Shri Attar Singh Saini} ; Sir, 1 beg to relay

on the Table;

The Commercial Taxes Depanmcm Notification No. G.8.R, llle A
- 20/73/5.64/97, dated the 14th March, 1997 regarding the Haryana Ceneral Sales
Tax (First Amendment) Rules, 1997 as ‘required under Section 64 (3) of the
Haryana General Sales Tax Act, 1973, .

The Commercial Taxes Department Notification No. G.SR. 37/H.A. 20/
73/8.64/97, dated the 28th Mity, 1997 regarding the Haryana Geperal Sales Tax
{Second Amendment) Rules, 1997 a3 required under Section 64¢3) of the Haryana
CGeneral Sales Tax Act, 1973,

The Commercial Taxes Department Notification No. (5.8 R 39/H.A/20/

73/8.64/97, dated the 28th May, 1997 regarding the Haryana Genernl Sales Tax
(Third Amendment) Rules, 1997 a% required under Section 64¢ ?) of the Haryvana
Ceneral Sales Tax Act, 1973..

The Commercial Taxes Department Notification No. (,;.S.R.deTPI.A.z()/
T3/5.64/97, dated the 3rd June, 1997 regarding the Maryana General Sales Tax
(Fourth Amendment) Rudes, 1997 as required under Section 64 (3) of the Haryana
Gieneral Sales Tax Act, 1973.

The General Admmlstmuon Deparanent (General Services) Notification
No. G.8.R 22/Const./Art. 320/Amd. (1) /97, dated the 11th April, 1997 regarding
the Haryana Public Service Commission {Limitation of Functions) First
Amendment Regulavions, 1997 as required under Article 320(5) of the
{onstitation of India,

The General Administration Department Notification No. G.S.R.33/H.A.3/
70/8.8 and 9/97, daied the 15th May, 1997 regarding the Haryana Ministers
Travelling Allowances (Amendment) Rules, 1997 as required yméer Section 9(2)
of the Hary:mma Salaries and AHowances of Ministers Act. 1970

“'The Cieneral Adminigtration Departaent (General Servicesy Notificarion
No. G5 R. 36/Const. Art. 320/97, dated the 315t July, 1997 regarding the Haryana
Public Service Commission (Limitation of Functions) Second Amendment
Regulation, 1997 as requived under Ardcle 32(0(5) of the Constitution of India.

The General Administration Departonent (Political Branch) Notification
No. GSR.GOELA3/1970/3.9/97, dated the 13th August, 1997 regarding the
Haryana Ministers Travelling Allowances (Second Amendment) Rules, 1997 as
required under Section 9(2) of the Haryana Salaries and Allowanices of Ministers
Act, 1970,
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[Shri Awar Saini]. |
: The Genern) Administration Deparmeent (Political Branch) Notification
No. G.S.R. 61/H.A.3/1975/8. 8/97, dated the 13th August, 1997 regarding the
Haryana Legislative Assembly ‘;peaker s and I)cputy Speaker's Allowimces Ruley,
11997 as required under Section  8(2) of the Haryana Legislative Asseinbly
Speaker's and Deputy Speaker's Salaries and Allowances Act, 1975,
The CGieneral Administration Department (General Services) Notification
No. (3.8.R. 86/Const./Art.320/Amd.(3)/97, dated the 17th November, 1997
regarding the Haryana Public Service Commission (Limitation of Functions)
Third Amendment Regulations, 1997 as required under Article 32009) of the
Constitution of Tndia, -

The Commercial Taxes Department Notification No. G.S.R. 100/H. A2/
73/5.64/97, dated the 17th Decernber, 1997 regarding the Haryana (eneral Sales
Tax (Fifth Amendment) Rules, 1997 4s required under Section 64(3) of the
Haryana General Sales Tax Act, 1973,

The Commerciat Taxes Department Notification No. (L.S.J101/H.A.20/
T3/5.64/97, dated the 18th December, 1997 regarding the Haryana Ceneral Sales
Tax (Sixth Amendment) Ruleg, 1997 as required under Section 64(3) of the
Haryang General Sales Tax Act, 1073,

Minister of State for Power (Shri Attar Singh Saini) :

5ir, I beg to lay on the Table

The Commercial Taxes Deparment Notification No. (L.5R. 17[H A.20/
73/5.64/98, dated the 1(th March, 1998 regarding the Haryana Gencral Sales
Tax (First Amendment) Rules, 1998 as required under Section 6403} of the
Haryana General Sales Tax Act, 1973,

The Prohibition Excise and Taxation Deparement order No. 8.0.82/P.A.
16/1955/5.11/98, dated the 22nd Tune, 1998, as required onder Section 203) of
the Punjab Entertaimnents Duty Act, 1955, ‘

The Prohibition Excise and Taxation Departmént order No. 5.0.83/PA.
16/1955/5.3/98, dated the 22nd June, 1998, as required under Sccu(m 20(3) of
‘the Punjab Entertainments Duty Act, 1955,

The Memorandum of Action Taken on the Annual Report of National
Human Rights Commission for the year 1995-96 as required under ':«e&,uon AN
c>f the Protection of Human Rights Act, 1993,

The Administrative Report of the H.erdna State Electricity Board tor the
year 1995-96 as required uncler ‘seumu 7‘3{1) of the Electricity (Supply) Act,
1948,

.The Anvwial Financial Statement of the Hmynmu State Hlectrictty Board
for the year 1998-90 amd revised Estimates for the year 1997-08 as required
under Section 61(3) of the Electricity (Supply) Act, 1948, ‘

The 3tth Annual Report and Accounts of Haryana Agmulndmmu
Corporation Limited for the year 1996-97 as required under ‘;eouan 619- A(?)
- of the Companies Aut 1956.
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The 23rd Annual Report for the year 1996-97 of the Haryana Sceds
Development Corporation Limited as required under Section 619-A(3) of the
Companies Act, 1956. i ‘

The 25th Anmual Report of the Haryana Tanneries Limited for the year
1896-97 as required under Section 619-A(3) of the Companies Act, 1956.

The 23rd Annual Report of the Haryana Concast Limited for the year
1996-97 as required under Section 619-A(3) of the Companies Act, 1956,

The Statutory Recommendations of National Cormmission for Minorities
as required under Section 9(3) of National Comunission for Minorities Act, 19972

The Memorandumn for compensation to 1984 reot victims as required
under Section 903) of Nationat Commission for Minorities Act, 1992.

The 30th Annual Statement of Accounts of the Haryana State Electricity
Board for the year 1996-97 as required under Section 69(5)(a) of the Electricity
(Supply) Act, 1848, .

Mr. Speaker : Now the Finance Minister will also lay the papers on the
Table of the Howse,

Finance Minister (Shri Charan Dass) Sir, T beg to lay on the Table :

The Finance Accounts of the Government of Haryana for the vear
1996-97 in pursuance of the provisions of Clause (2) of Article 151 of the
Constitntion of India. ,

‘ The Appropriation Accounts of the Government of Baryana for the year
1996-97 in purswance of the provisions of Clause {2y of Article 151 of the
Constitution of India. ‘ "

The report of the Comptroller and Auditor (Feneral of India for the ysar
ended 31st March, 1997 No.3 (Civil) of the (rovernment of Haryana in pursumee
of the provisions of Clause (2) of Article 1571 of the Constitution of India,

The Report of the Comptroller and Auditor General of India for the year
ended 31st March, 1997 No.2 (Commercial) of the Govermment of Haryana in
Pursyance of the provisions of Clause (2) of Article 151 of the Constitution of
India, o '
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M. Speaker : Now, Shri Narpender Singh, Chairperson of Comuittes
of Privileges will present the Third Preliminary Report of the Committee of
Privileges on the matter in regard to the question of alteged breach of pri vileges
given notice of by Shrj Jagan Nath, Minister against Shri Bhajan Lal, Ex-M.L.A.
(Now M.P) and Former Leader of the Congress Legislature Purty, who made a
press stalement i the press lobby/lounge in the Vidhan Sabha casting serious
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[Mr. Speaker]
reflection on the conduct and impartiality of the Chair i.e. Hon'ble Speaker,

Prof. Chbattar Singh Chauhan, and using very derogatory remarks against hira
wilfully and deliberaiely with 5 maticious motive in order 10 Jower down the
dignity of the Chair as published in the Indian Bxpress on 22-11-1996 and he
will also move the motion for extension of time for the presentation of final
report (o the House upto the first sitting of the next Session.

Lha:rpemon, Committee of privileges (Siui Narpcndﬂr Singhj : Sir, [
beg 1o present the Third Preliminary Report of the Comumnittee of Privileges on
the matter in regard to the question of alleged breach of privileges given notice
of by Shri Jagan Nath, Minister against Shri Bhajan Lal, Ex-M.L A, (Now M.P)
and Former Leader of the Congress Legislature Party, who made a press statement
in the press lobby/lounge in the Vidhan Sabha casting serious refiection on the
conduct and impartiality of the Chair i.e. Hon'ble Speaker, Prof Chhattar Singh
Chauhan, and using very derogatory remarks against bim wilfully imd diliberately
with 2 malicious motive in order o lower down the dignity of the Chair as
published in the Indian Express on 22-11-1996.

Sir, T also beg 1o move—

That the time for the presentation of the final report to the House be
extended upto the first sitting of the next Session.

Mr. Spe;aker + Motion moved—

That theé'time for the presentation of the final report to the House be
extended upto the Orst siting of the next Session.

M. Speaker : Question is—

That the time for the presentation of the final report to the House be
¢xtended upto the first sitting of the next Session.

The maotion was carried.

(i) TR weatE & e, @ T, amgﬁa%sﬁésa

Mr. Speaker : Now, Shri Narpender Singh, Chairperson of Comanitiee
of Privileges will present the Third Preliminary Eeport of the Committee of
Privileges on the matter in regard to the question of alleged breach of privileges
given notice of by Shri jagan Nath, Minister against the Comespondent, Editor,
Publisher and Printer of the Indizn Express for publishing the statement of Shri
Bhajan Lal, Ex-M.L.A, (Now M.B) containing derogatory remarks which cast
serious aspersions on the wapartiality, character and condoct of the Chair in
discharee of his porlinmentary duties on the floor of the House as this act has
towered the prestige and dignity of the Chair in the eyes of the public in the
issue of Indian Express dated 22-11-1994. He will also move the motion for the
extengion of (ime for the presentation of the final Report to the House upto the
ﬁm .sm'ing nf the next Session,
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(‘hau'persun Committee of Privileges {Shri Narpender "?mgh) Sir, I
beg to present the Third Preliminary Report of the Committee of Privileges on
the matter in regard to the guestion of alleged breach of privileges given notice
of by Shri Jagan Nath, Minister against the Correspondent, Editor, publisher
and Printer of the Indian Express, for publishing the statement of Shei, Bhajan
Lal, Ex-M.L.A. (Now M.E) containing derogatory remarks which cast serious
aspersions on the impartility , character and conduct of the Chair in discharge of
his parliamentary duties on the floor of the House as this act has lowered the
prestige and digoity of the Chair in the eyes of the public in the issue of Indian
Express dated 22-11-1994. .

Sir, T akso beg to move—

That the time for the presentation of the final report to the House he
extended upto the first sitting of the next Session.

Mzx. Speaker : Motion moved-—

That the time for the presentation of the final Repnrt 0 the House be
extended upto the first sitting of the nexe Session,

M. Speaker : Question is—

That the timie tor the presentation of the final Report to the House be
extended upto the first sitting of the next Session,

The motion was carried.

T 1993-94 ¥ SFEF| aon RFEEE 3 @it a1 WgT F
Finance Minister (Shri Charan Dass) Sir, 1 beg 1o present the excess
demands over grants and appropriations for the year 1993-94,
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{The Sabha then adjoumed and re-assembled a8 4.29 PM.)
3 1998.99 % T9E HHA F

Mr. Speaker : Now the Finance Minister will present the budget for the
year 199889
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Shri Om Parkash Chawkala : Mr. Speaker, Sir, on a point of order. (Noise)

M. Speaker : Mr. (im Parkash Chautala, Please take your seat. (Noise).
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Mr. Speaker : Mr. Om Parkash Chautala, I warn you, Please take your
seat. (Noise & Interruptions) Please take your seat, otherwise, | will have to
mame you. o

Shri Sampat Singh : Tt means you are already prepared. (Noise &
thtetrupiions). what wag the need of calling the Session, Sir ‘

Mr. Speaker : Mr. Sampa Singh, take your seat. (Noise & Interruptions).
T'warn you, Sampat Singh. : -

Capt. Ajay Singh Yaday « Speaker, Sir. on a point of order.... (Noise)

M. Speaker : Capt. Ajay Singh Ji, please take your seat, (Noise}I warn
you.

Shri Sampat Singh : Sir (Internyptions)

M. Speaker : Mr. Sampat Singh, please take your seat, otherwise, 1 will
have to mame you. (Noise & Interruptions). T

Shri Sampat Singh : Sir (nterruptions), ,

Mr. Speaker : Mr. Sampart Singh, I warn you, (Noise & Interruptions)
This 15 the last waming. I request you to take your seat. (Noise) Otherwise [ will
bave to name you. (Noise & Interruptions). This is not the way. {Noise &
Interruptions). ‘

A Vaice : If you do not permit us to speak then as a protest we stage a
wilk out. .

(At this stage all the members of Haryana Lok Dat {(Rastriya) present in
the House staged a walk out).
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Mr. Speaker : Now the House is adjommed till 9.30 A M. tomorrow, the
2204 July, 1998.

17.22 hrs. I(Thf: Sabha than *adjourned il 930 am. on Wednesday, the 22nd
Tuly, 1998)

IO2FR-H. V.S ~HGR, Chd.






